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FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,

2016)

FOR THE ATTENTION OF THE CREDITORS OF MVK Global Enterprises Private Limited

(b) Details of authorized representatives are available at :

RELEVANT PARTICULARS
1 NAME OF CORPORATE DEBTOR. MVK Global Enterprises Private Limited
2. DATE OF INCORPORATION OF CORPORATE DEBTOR. 14-Sep-2016
3. AUTHORITY UNDER WHICH CORPORATE DEBTOR IS Registered under the companies Act, 1956 with ROC - Vijayawada.
INCORPORATED/ REGISTERED.
4. CORPORATE  IDENTITY NUMBER/ LIMITED LIABILITY U51909AP2016PTC104068
IDENTIFICATION NUMBER OF CORPORATE DEBTOR.
5. ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL OFFICE S$.No.647/3B  Near D.No:23/1485, Plot No : 21,
(IF ANY) OF CORPORATE DEBTOR. Opp. SRK School , Magunta Layout,, Nellore Bit - 1, Nellore -524003
6. INSOLVENCY COMMENCEMENT DATE IN RESPECT OF NCLT Order dated 11-Dec-2020
CORPORATE DEBTOR. Received through e-mail on 18 - Dec-2020
7. ESTIMATED DATE OF CLOSURE OF INSOLVENCY RESOLUTION 10-Jun-2021
PROCESS
(180 days from the commencement of corporate insolvency
resolution process).
8. NAME & REGISTRATION NUMBER OF THE INSOLVENCY |Mr. Mannava Divakara Sarma
PROFESSIONAL ~ ACTING AS  INTERIM RESOLUTION [Regn No: IBBI/IPA-001/IP-P01192/2018-19/11917
PROFESSIONAL.
9. Address and E-mail of the INTERIM RESOLUTION PROFESSIONAL , M- Mannava Divakara Sarma
[nterim Resolution Professional
as registered with the board . D.No.5-4-11, 2/3 Brodipet, Guntur -522002 , Guntur Dt. Andhra
Pradesh . E-mail : mdsarma2003@yahoo.com
10. Address and E-mail to be used for correspondence with the Mr. Mannava Dlyakara San:na
[nterim Resolution Professional
interim resolution professional . D.No.5-4-11, 2/3 Brodipet , Guntur -522002 , Guntur Dt. Andhra
Pradesh . E-mail : mvk.cirp@gmail.com
11 LAST DATE FOR SUBMISSIONOF CLAIMS 01-Jan-2021
12 Classes of creditors, if any , under Clause (b) of sub-section (6A) of
section 21, ascertained by the interim resolution professional . Name Of the Class(ES) : Not Applicable
13. Names of insolvency professionals identified to act as authorized
representative of creditors in a class (Three names for each class) | Not Applicable
14. (a) Relevant Forms and Web Link : https://ibbigov.in/home/downloads

Physical address : not applicable

Notice is hereby given that the National Company Law Tribunal, Amaravathi has given order dated 11t DECEMBER 2020 for the commencement of
corporate insolvency resolution process of MVK Global Enterprises Private Limited on 18™ December 2020.

The creditors of MVK Global Enterprises Private Limited are hereby called upon to submit a proof of their claims on or before 01% of January,
2021 to the interim resolution professional at the address mentioned against item 10.

The financial creditors shall submit their claims with proof by Electronic means only. All other creditors may submit the claims with proof in person,
by post or by electronic means.

The ﬁnancxal creditors belonglng toa class as listed against the entry No 12, shall indicate its choice of authorizegl r

Submission of false or misleading proofs of claim shall attract penalties.
Date: 21-Dec-2020

Place: Guntur

sentative from among the




